
Goculg A 
Idas 

OF 

Area Judicial Setor Division 

Expiny Date 0 

R 

OAIND 

BEFORE THE NATIONAL GREEN TRIBUNAL, WESTREN 
ZONE BENCH. PUNE 

ernon Rodrigues 

Versus 

GCZMA & 2 ors. 

Appeal No. 143/2o2.4 (WZB 

Appellant 

Respondents 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. ; TO 
BRING ON RECORD THE CONDUCT OF THE GOA 

COASTAL ZONE MANAGEMENT AUTHORITY 

2. 

I, Ms. Judith Rodrigues, D/o late Mr. Joseph D'Souza, married. 

major in age, Indian National, R/o H. No. D-6, TRT Holidav 

Enclave, Near Golden Tulip, Muddo Waddo, Candolim, Bardez. 

Goa, do hereby solemnly affirm on oath and state as under -

1. I say that I am filing the present Afhdavit to bring on 

record the conduct of the Respondent Authority, the 

GCZMA in misusing and/or using it's authority and 

powers to protect the Impugned structures. 

say that it is borne from records that pursuant to an 

Order and Memorandum dated 1-09-2024 from the 
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(culdas 
Senio Division 

iate 210 2029 
otINO 

Deputy (ollector and SD0. Panaji, the Mamlatdar of 

Bardez laluka had requisitioned the demolition squad to 

demobsh the impugned structures on 18-09-2024 and 

notic thercof was issued to the GCZMA. The GCZMA 

remained abscnt because of which the demolition could 

not be carried out as the structures to be demolished could 

not be identified. 

3. It is further seen that the demolition of the impugned 

structures was again scheduled by the Mamlatdar of 

Bardez Taluka on 13-12-2024, however the GCZMA has 

informed the Mamlatdar, by email dated l1-12-2024 that 

since the parties have preferred an appeal before the NGT 

"as such execution of the orders may be put on hold till 

disposal of the NGT Order" 

4. I submit that the GCZMA has no powers to order the 

differing of demolition of structures when there is no stay 

from the NGT. I say that the conduct of the GCZMA 

assumes much significance as it amounts to putting a 

premium on illegalities and perpetrators of such 

illegalities. 
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*NA 
Ady aldas, 

GO 

Area ial Senior Division 

Panaj1 Goa g No. 54/93 
/Date 25:10/2029) 

Halk 

KINDIA 

eINDIA 

GOV 

HVERUa 

NgsI NOTARIAZ 
Judi 

NOTARIAL 

ITVCT INDA 

6. I say that whatever is stated above is true to my knowledge 

Area 

and/or from records given to me except the legal 

submissions which I believe to be true. I say that the 

OTA 

annexures herewith are true copies of the originals. 

6. I say that whatever is stated above is true to my knowledge. 

NOTARIAL 

dii Senior Divisicn 
hanai Gca RNO 4/93 Expiry Dat? 251012029 

1aik 

GOA UNDTA 

IVE RUPEES 

NOTARIAL 

TINDIA 

FIVE RUPEES 

NOTARIAL 

Solemnly affirmed this zoh day of January 

2025 at Panaji - Goa 

Solemnly 

Deponent 

Known IO 
waiBdoz 

,VAr1fied before me 

NOTARY AT PANAJI 
STATE OF GOA - INDIA 

Date 

ADV. GOCULDAS N. NAIK 
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